GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE
DEPARTMENT OF HEALTH AND FAMILY WELFARE

RAJYA SABHA
UNSTARRED QUESTION NO. 740
TO BE ANSWERED ON 08.02.2022

DEATHS DUE TO COVID-19 IN GUJARAT

740. SHRI SHAKTISINH GOHIL.:
Will the Minister of HEALTH & FAMILY WELFARE be pleased to state:

(a) The number of deaths due to COVID-19 pandemic in Gujarat which Government has
informed about;

(b) The amount of compensation given till to the families of the persons who died of Corona in
Gujarat; and

(¢) The number of pending application in the regard?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH & FAMILY WELFARE
(DR BHARATI PRAVIN PAWAR)

(a) to (¢): Health is a State subject. As per the details obtained from the State, Gujarat has
reported 10,511 Covid-19 deaths till 15 February 2022. An amount of Rs. 2,94,13,50,000/- has
been paid as compensation till 16" January, 2022 to the families of the persons who died due to
COVID-19 in Gujarat.

As reported by the State, 26,500 applications are pending at State level as on 16" 1 anuary, 2022,
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